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(b) 11 so. the deta~ls in thls regard: 

(c )  the ttme by wh~ch  t h ~ s  conversion w o ~ ~ l d  be 
completed. 

(d) the total funds allocated lor the purpose: and 

(e) the total amount spent so far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS iSHRl SATPAL MAHARAJ) . (a)  Yes. Sir 

(b)  to ie )  The cost of the 99 krns lme IS Rs. 43 93 
crores. The work will be completed before the end of 
November 96 Full requirement of funds will be made 
available t h ~ s  year 

Water Logg ing i n  Howrah Divis ion 

i 3 8  SHRI RUPCHAND PAL W ~ l l  the M~n~ster  of 
RAILWAYS be pleased to stale 

(a1 whether water logglng In some Ratlway Stahon 
In the H~wrah~Bande l  Sect~on 01 the Hovrrah D~vlslon 
of Eastern Ra~tway hampered the movement of T r a m  
is t h ~ s  area. 

Ib)  11 so. the steps taken to control the s~tuat~on 

(c l  whether the work started tor letlmg out water 
from Bandel Bazarpara Subway was left unlmshed. 
and  

( d l  11 so, the reasons thereof' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS iSHRl  SATPAL MAHARAJl l a )  Traln 
movement IS occasionally hampered In ~nstances of 
Intense ra~nfall!Hood~ng near Howrah Car Shed w~thtn 
Howrah Yard 

ib! In such abnormal sltuat~ons the water 1s pumped 
out f o r  rernovlng water l o g g ~ n g  and  al low easy 
movement of trams 

(d l  Does nct a r m  

Porters i n  Unreserved Coaches 

739 SHRI MOHAMMAD ALI ASHRAF FATMI - 
SHRI HAM KRIPAL YADAV 

Wdl the Mlnlster of RAILWAYS be pleased to 
state 

fa) whether the Government are aware that the 
porters on ral lway stat lons occupy seats In the 
unreserved coaches and extort  money from the 
passengers rn heu of seats: 

(b )  11 so. the name of such statlons wherelrom such 
compla~nts have been recelved alongw~th the number 
of the comola~nts: and 

(c)  the action taken by the Government agalnst the 
porters' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHAHAJ) (a) Yes. Sir. 

(b) Durmg the last one year, a total of 13 compla~nts 
were recewed aga~ns t  l~censed porters of M u m b a ~  
Chatrapat1 S h ~ v a j ~  Termlnus, Mumba~ Central. Bandre 
Termlnus. Howrah. De lh~  Jn . Madras Central 8 Madras 
Egmore stat~ons 

( c )  Apart from mvest~yatlng the oomplamts, checks 
are also conducted by the ra~lways and the l~cence 
hadges of lcensed porters found lndulg~ny In ~rregular 
act tv~t~es are suspended 

Patna t o  Gaya Line 

740 SHRI VIRFNDER KUMAR SINGH WIII the 
M~n~s te r  of RAILWAYS he pleased to state 

(a)  whether the Government propose to double the 
rallway h e  from Patna to Gaya 

Ib)  whether the Gaya bound passengers lrom Patna 
face tots of drf l~cult~es due to slngle ra~lway lme between 
Gaya and Patna: and 

( c )  11 so. the t ~ m e  by wh~ch Patna-Gaya ra~lway l ~ n e  
IS proposed to be doubled7 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS tSHRl SATPAL MAHARAJl (a)  Yes Sir 
Patch doubhny 1s planned on the sectlor) to ensure the 
traffic flow 

rb) There are some delays du t  to crossmy of trams 
on slngle l ~ n e  sect~on 

fc) The sectlon bemg taken up would be completed 
durmg the 9th F~ve  Year Plan 

Escaping of Terrorists 

741 SHRl RATILAL KALIDAS VERMA Will the 
M~n~s te r  of HOME AFFAIRS be pleased to state 

la )  whether terror~sts and antvsoclal elements have 
escaped who were arrested had escaped between 
January 1 1996 to June 30 1996 In the country 

rb) 11 so Ihe deta~ls Ihoreol. State.w~se. 

(c)  the actlon taker: agamst each of them, case. 
vme. 

(d)  the concrelc steps taken or bemg taken to check 
such ac l~v l t~es  of terrorists and I S I . 

i e )  whether some suggesllons or memorandum etc 
have been roce~ved by the Government lrom the pub l~c .  
legal bodles and po l~ t~ca l  pertles In t h ~ s  regard. and 

( f )  if so. the de la~ ls  lhereol and the ac t~on laken 
thereon? 


